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Title: Regarding alleged irregularities in the admission to medical colleges through NEET.
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SHRI DINESH TRIVEDI (BARRACKPUR): What Shri Nishi Kant Dubey has mentioned is of utmost
importance. I just want to put it on record that it was during my time when I took over the Railway
Ministry. This was a very serious subject. Railways were being cheated by, perhaps, more amount than

what was mentioned. I had given the CBI inquiry and we all know that ..." is one of the most honest

persons here.

So, I think this is what one has to know. I understand this inquiry is moving on a slow track. I
want to know why it is going on a slow track. I urge upon the Government that this inquiry must get to
its logical conclusion. Those who are corrupt and those who are involved must be taken to task. Justice
must be done. All these criminals must be taken to task. At the moment the matter is in the court and I

understand that the Government unfortunately is going slow on this.

HON. SPEAKER: *m13 Kunwar Pushpendra Singh Chandel is permitted to associate with the issue
raised by Shri Dinesh Trivedi.
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